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chinery to look into the collection and
utilisation of party funds; and

(b) if so, the facts thereof?

THE DMINISTER GF STATE IN
THE MINISTRY OF HOME AF-
FAIRS (SHRI DHANIK LAL MAN-
DAL): (2) and (k). While there
is o such spocific proposal to set up
any independent cnachinery to look
into thz collicetion and utilization of
party fumds, the  Geverament are
anxiouz that matitcr; cencerning col-
lection of funds by political parties,
maini.~ance of account: in relaticn
theretc, aud't and publication of such
audited accounts should be examined.

Heavy and Iarge Scale Industries
Apex of ap Econcmic Structure

1223, eHR' FPAJERESTIAR SINGH:
Will the Ministee ~f TNDUSTRY Le
plensed tn ctate:

(a) whether Government propose to
make heavy or large scale industries
in course of time the apex of an eco-
noric ctructure witin  agriculture
handicrafts, village znd cottage indus-
tries as its basis: and

(b) if so, the details of action taken
or rroposed to be taken in this re-
gard?

THE MINISTER OF INDUSTRY
(SHRI GEORGE FERNANDES): (a)
and (b). The Government’s policy
has been to build up an economic
structure where the wvarious sectors
of industry play a complementary role
for achieving the mnational objectives
of growth, social justice and self-
reliance. In pursuance of this policy
certain specific fields in the indus-
trial sector which are of basic, criti-
cal and strategic importance to the
national economy have been identified
and undertakings coming within the
purview of MRTP Act and FERA are
allowed entry in these fields. Small
and medium entrepreneurs are en-
couraged to set up capacities in the
remnining fleldg in addition to those
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which are cpen to the undertakings
covered by the previsions of MRTP
Act and FERA. In order io achieve
complementarity beiween the various
sectors of industry, Government's
pelicy has been tn establish forward
and tackward linkages where larvger
and smaller undertakings derive
mutual advantagez by their inter-
degpendence.

Tax collectioy cimwpaign by under-
grovad Nagas

1229 SHRI M. RAM GUPrAL
REDDY: Will the Minister of HOME
AFFAIRS be pleased to state:

(a) whether Government are aware
that underground Nagas have inten-
sified their tax collection campaign to
raize funds for the viderground’s
causll and

(h) if so. the steps taken by Govern-
ment 1o check these activities?

THE MINISTER OF STATE IN
TAY MINISTRY OF HOME AF-
“AIRS (SHR! DHANIK T.AL MAN-
DAL): (a) No Sir. Therc have heen
no such reports.

() Docs: net arise.

Central Governmen¢ Employeas Con-
sumer Cooperative Seciety

1230. SHRI SHIV SAMPATI RAM:
the Minister of HOME AFFAIRS be
pleased to state:

(a) the annual assistance provided
by Government towards the salary
etc. for staff of the Central Govern-
ment Employees Consumers Coopera-
tive Society Ltd.,, New Delhi;

() whether the Scciety is incurr-

ing heavy losses;

(c) the total amount of accumulated
loss apd the loas sufferred each year
during the last three years:

(d) the efforts made to check the

expenses of the Society so as to have
control on the losses; and





